PUBLIC ANNOUNCEMENT IN ENGLISH : : BUSINESS STANDARD — CHENNAI - 07.02.2022

FORMA
PUBLIC ANNOUNCEMENT
(Under Regulation 8 of the Insolvency and Bankruptcy Board of India
(insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF
KAVERI GAS POWER PRIVATE LIMITED

RELEVANT PARTICULARS
1. |Name of corporate debtor Kaveri Gas Power Private Limited
Date of incorporation of -+ | 59 gg 2999

2 corporate debtor
Authority under which corporate | Companies Act, 1956, Registrar of
3. |debtor is incorporated / registered | Companies — Chennai, Tamilnadu

Corporate Identity No. / Limited i
4, |Llability Identification No. of U40101TN2000PTC045283
corporate debtor

' office .| No. 3, Ranganathan Gardens,
5. ﬂmmﬂ?m)d ‘| Anna Nagar, Chennak

I commencement date
6. mut corporate debtor 4th February 2022
7 Estimated date of closure of 3rd August 2022 (180 days from the
* |insolvency resolution process date of admission u/s.12(1) of IBC)

Name and registration number of | Name: L. BHADRI

8, |the insolvency professional acting | Regn.No.:IBBI/IPA-001/P-02059/
as interim resolution professional | 2020-2021/13245

Address and e-mail of the interim | No.8/12 (Old 16/12), Kesava Perumal
9. |resolution professional, as Sannadhi Street, Mylapore, Chennai-600004
' |registered with the Board Registered Email ID: |.bhadri@gmail.com

; * MMPDA Towers 2nd Floor, No.184
Address and e-mail to ba used fof |(Old 214), Royapetiah High Road,
10.|comespondence with the interim | Royapattah, CHENNAI-800014,

resolution professional Correspondence

g Email ID: 1.bhadri.rp_kgp@gmail.com

11.|Last date for submission of claims | 18th February 2022
Classes of creditors, if any, under ;
12.|clause (b) of sub-section (6A) of k
section 21, ascertained by the i chuns(n) ~ o).
interim resolution professional
Names of Insolvency Professionals
13 Identified to act as Authorised NIL

"|Representative of creditors in a
class (Three names for each class),

(a)Relevant Forms and Web link: Fumnished below:
14.|(b)Detalls of authorized hitp://kaveripower. comicirp
representatives are available at: | Physical Address: as given in Column 10

Notice is hereby given that the National Company Law Tribunal, Division
'] Bench, Chennai has ordered the commencement of a corporats insolvency
resolution process of M/s. KAVERI GAS POWER PRIVATE LIMITED on
4th February 2022 vide its Order No.CP(IBY82/CHE/2021.
'| The creditors of M/s. KAVERI GAS POWER PRIVATE LIMITED, are
called upon to submit their claims with proof on or before 18th February 2022
t':lﬂ'le interim resolution professional at the address mentioned against entry
0. 10.
The financial creditors shall submit their claims with proof by electronic means
only. All other creditors may submit the claims with proof in person, by post or
by electronic means. :
The submission of proof of claims Is to be made In accordance with Chapter Iv
(Regulations 7, 8 & 9)of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016,
The claim is tobe submitted by way of the following specified forms along with
Affidavit: Form B — Claim by Operational Creditors; Form C - Claim by
Financial Creditors; Form D — Claim by a workman or an employes; Form E —
Claim by Authorised Representative of Workmen or Employees; Form F — IBBI/IPA-001/
Claim by Creditors other than the Financial Creditors and Operational IP/P-02059
Creditors. « /2020-2021/
You may downioad the form from the website of |BB|
(https:/fibbl.gov.inhomeldownloads). * i
| Submission offalse or misleading proofs of claim shallattract penalties. ‘Sdf

- . Name and Signature of the
Interim Resolution 1
Date: 07.02.2022 L. BHADRI, B.Com., F.C.A.

Place: Chennal, Tamilnadu IBﬁIﬂPA-Oll‘IIP-DZMIB—Zﬂ!'IHM
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